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HTOTT 61 ST 2 |
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UH TS IR TAHT ST TATq A ATERIgor sTferapmsy, HaRwsr, Arfeer, Foges o e
AfSTeee AITAS wATd, 9.3 arigar, fO9- 757001, sifeer frq s wrie |, orfaa =9 & & 6w
IEERT FHTOT T TATOINT 37T TEAH ATFAFRTE ATTIFRAT hl ARG &7 & r2raT Afawdt F Jreaq § g6 %7 U
FFET T ST UHT Gt srafrai &7 g 3 =7 a9g i AN T T FA ok a7E, TS AT I, 4T qeq
STTErRTEY ST I ATERIZUT STTeraT<, HTHST AT THA, AT FIT ATTAAT T TR IT AEA T FT
TqHAT & I ATAIH 0T &7 209 T 3T €T (2) F T2 |

Iaq Afa=aH FT g 209 Ft ST GT (2) F Tgd qEH ATTARET AT qH TTERrgor srferapm,
HEAS g7 foar a7 #°re oft sraer sifaw g |

TH ATGEAT F et sarett G it qff TroT T av fHaer suersy § 99T T saih g
AT TR o I FIATAT | IHHT (HLTEA9T 7T ST Tha T 2 |

AT
AT 57 & ATHES el § @9 @ TRASET “GrAmT-argiadr [(59.96 ) (16.20 M.
TS AT )] 7% A1 % forw sw==ret & arar a7 famr stferrfRa & s areft qfa & |@fer e

F) Hiom: ESET, e oM s, oM e /e 157, dgHie: 93T, i, S

AITHAS, s
qTHT | =TT | vefle 5T o wte e |t frar o | wEfae i fRafy
qegr | e (ZFaT ) ATAT SR
(BT H)
1 79/11 32 -l 0.0769 0.0040 [EE]
2 79/26 36/536 -l 0.2954 0.2023 EE]
3 79/27 36/537 -l 0.2954 0.2792 EE]
4 79/11 37 aTea-ll 0.0607 0.0040 EE]
5 79/11 38 -l 0.0526 0.0526 EE]
6 79/11 39 -l 0.0809 0.0809 EE]
7 7917 39/470 -l 0.0890 0.0890 IGE}
8 20 40 -l 0.0445 0.0040 EE]
9 7 41 aree-ll 0.0728 0.0607 GE]
10 57 42 aree-ll 0.0769 0.0769 EE]
11 79/11 43 -l 0.1133 0.1133 IEE]
12 39 44 -l 0.0445 0.0445 IEE]
13 50 45 qT7E-|l 0.1295 0.0931 IEE]
14 58 46 arE-ll 0.0607 0.0607 EE]
15 67 47 arE-ll 0.0283 0.0283 IGE]
16 79/1 47/467 qTeE-|l 0.0445 0.0445 EE]
17 6 48 -l 0.1497 0.1497 IGE}
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18 42 49 ara-l 0.1255 0.1255 EE]
19 42 50 aTee-|l 0.0162 0.0162 IEE]
20 42 51 aTee-|l 0.0688 0.0688 EE]
21 44 52 arE-ll 0.0405 0.0405 IGE]
22 42 53 arE-ll 0.0243 0.0243 IGE]
23 71 54 -l 0.0283 0.0283 EE]
24 42 55 are-ll 0.0607 0.0607 EE]
25 44 56 -l 0.0607 0.0607 s
26 42 57 aree-ll 0.0567 0.0364 LK
27 68 62 aree-ll 0.6475 0.5301 LK
28 | 79/38 63 -l 0.2023 0.1376 IEE}
29 | 79/31 67 aea-ll 0.1538 0.1335 [EE]
30 15 68 -l 0.0809 0.0283 [EE]
31 79/34 63/539 -l 0.0162 0.0162 [EE]
32 62 70 aea-ll 0.7203 0.1983 [EE]
33 64 71 -l 0.6475 0.5382 EE]
34 32 73 -l 0.6273 0.4775 EE]
35 | 79/25 74 -l 0.0445 0.0445 EE]
36 | 79/18 74/482 -l 0.0809 0.0809 EE]
37 | 7919 74/489 -l 0.1457 0.1457 IEE]
38 | 79/21 741497 aree-ll 0.0405 0.0405 IGE]
39 | 79/24 74/516 -l 0.0405 0.0081 EE]
40 | 79/30 75 -l 0.2064 0.0931 EE]
41 64 76 -l 1.0117 0.5018 IEE}
42 | 79/10 78/472 -l 0.3440 0.1578 IEE}
43 79 79 aree-ll 0.3602 0.1457 LK
44 72 86 arE-ll 0.1174 0.0890 GE]
45 79/8 86/471 qT7E-|l 0.1174 0.0931 IEE}
46 64 87 qT7E-|l 0.0081 0.0081 IEE]
47 10 88 arE-ll 0.2873 0.2266 LK
48 49 89 qT7E-|l 0.0728 0.0567 IGE}
49 10 90 arE-ll 0.0728 0.0728 IGE]
50 2 91 arE-ll 0.0445 0.0445 IGE]
51 79 92 area-l 0.0607 0.0607 IGE]
52 55 93 -l 0.0283 0.0283 [EE]
53 | 79/10 93/473 area-ll 0.0607 0.0607 [EE]
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54 61 94 ara-l 0.0769 0.0769 EE]
55 26 95 ara-l 0.0445 0.0445 EE]
56 64 96 ara-l 0.1538 0.1538 EE]
57 27 97 -l 0.2752 0.2752 LK
58 | 79/18 98 aqTeE-|l 0.0728 0.0728 A
59 32 99 aqTE-|l 0.1052 0.1052 IEE]
60 64 100 -l 0.0647 0.0647 IEE]
61 8 101 -l 0.0607 0.0607 s
62 28 102 -l 0.1133 0.0931 IEE]
63 15 103 -l 0.1174 0.0526 IEE}
64 75 104 -l 0.2104 0.0486 IEE}
65 40 105 aea-ll 0.3076 0.3076 IGE}
66 13 106 -l 0.0890 0.0890 IGE}
67 31 107 -l 0.1659 0.1659 IGE}
68 | 79/34 108 aea-ll 0.2630 0.2630 IEE}
69 59 109 -l 0.0890 0.0890 IGE]
70 76 126 -l 0.2428 0.0405 IGE]
71 48 127 -l 0.0202 0.0081 IGE}
72 57 128 areE-ll 0.0486 0.0486 IGE]
73 6 129 aree-ll 0.1093 0.0445 IGE]
74 12 130 aree-ll 0.0769 0.0202 IGE]
75 42 131 aree-ll 0.0769 0.0769 IGE]
76 44 132 -l 0.1133 0.1133 EE]
77 50 133 -l 0.0607 0.0607 IEE]
78 134 -l 0.1295 0.1295 IEE}
79 135 -l 0.0243 0.0243 IEE]
80 48 136 qT7E-|l 0.0445 0.0445 IEE}
81 7 137 arE-ll 0.0809 0.0809 GE]
82 | 79/23 138 qT7E-|l 0.0283 0.0283 IEE]
83 | 79/18 138/483 qT7E-|l 0.0486 0.0486 IEE]
84 | 79/20 138/493 qT7E-|l 0.0283 0.0283 IGE]
85 | 79/21 138/498 qT7E-|l 0.0486 0.0486 IGE]
86 | 79/21 138/499 qT7E-|l 0.0486 0.0486 IGE]
87 | 79/22 138/501 area-ll 0.0283 0.0283 IGE}
88 6 139 area-ll 0.0931 0.0931 IGE}
89 39 140 area-l 0.0405 0.0405 IGE]
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90 57 141 ara-l 0.0567 0.0567 EE]
91 7 142 ara-l 0.0607 0.0607 EE]
92 39 143 aTee-|l 0.0283 0.0283 EE]
93 7 144 arE-ll 0.0364 0.0364 IGE]
94 145 aqTeE-|l 0.0890 0.0890 EE]
95 20 146 aqTE-|l 0.0283 0.0283 EE]
96 7 147 -l 0.0121 0.0121 IEE]
97 48 148 -l 0.0121 0.0121 IEE}
08 57 149 -l 0.0162 0.0162 IEE}
99 7 150 -l 0.0688 0.0688 IEE]
100 57 151 -l 0.0243 0.0243 IEE}
101 39 152 -l 0.1012 0.1012 [EE]
102 57 153 -l 0.0243 0.0243 [EE]
103 48 154 -l 0.0324 0.0324 [EE]
104 57 155 -l 0.0405 0.0405 [EE]
105 6 156 -l 0.0809 0.0809 EE]
106 157 -l 0.1214 0.1214 EE]
107 6 158 area-|l 0.0364 0.0364 EE]
108 39 159 -l 0.0283 0.0283 EE]
109 57 160 -l 0.0121 0.0121 IEE]
110 48 161 aree-ll 0.0081 0.0081 IGE]
111 79/6 162 qTE-| 0.2347 0.2347 IEE]
112 | 79/5 162/469 qTE-| 0.2347 0.2347 IEE]
113 | 79/26 163 aea-| 0.3237 0.3237 IEE}
114 13 164 qTE-| 0.2064 0.0283 IEE]
115 36 190 -l 0.0526 0.0405 IEE]
116 4 191 arE-ll 0.0445 0.0040 GE]
117 70 193 arE-ll 0.0728 0.0040 GE]
118 4 194 arE-ll 0.0526 0.0162 GE]
119 36 195 qT7E-|l 0.1133 0.1052 IEE]
120 39 196 qT7E-|l 0.0486 0.0486 IGE]
121 57 197 areE-ll 0.0364 0.0364 IGE]
122 64 198 -l 0.0162 0.0162 IGE}
123 44 199 arE-| 0.0647 0.0647 IGE]
124 32 200 aee-| 0.1538 0.1538 [EE]
125 | 79/25 201 -l 0.0162 0.0162 [EE]
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126 | 79/24 201/517 -1l 0.0162 0.0162 IEE]
127 15 202 aTee-|l 0.1133 0.1133 IEE]
128 18 203 aTee-|l 0.0688 0.0688 EE]
129 28 204 -l 0.0647 0.0647 EE]
130 28 205 aqTeE-|l 0.0405 0.0405 EE]
131 13 206 -l 0.1012 0.1012 IEE]
132 | 79/22 207/502 are-ll 0.0324 0.0081 EE]
133 28 210 are-ll 0.0202 0.0040 IGE]
134 5 213 -l 0.1497 0.0202 IEE}
135 13 214 -l 0.0121 0.0121 IEE}
136 | 79/25 215 -l 0.0081 0.0081 IEE]
137 | 79/24 215/518 aea-ll 0.0647 0.0647 [EE]
138 | 79/25 215/533 -l 0.0567 0.0567 [EE]
139 28 216 -l 0.6475 0.6070 IGE}
140 6 217 aea-ll 0.5261 0.1902 IEE}
141 28 219 -l 0.3723 0.0850 IGE]
142 7 220 -l 0.0364 0.0364 IGE]
143 57 221 -l 0.0526 0.0526 IGE}
144 48 222 -l 0.0243 0.0243 EE]
145 39 224 aree-ll 0.0607 0.0081 IGE]
146 51 68/402 -l 0.0688 0.0688 EE]
147 63 68/403 -l 0.1255 0.1255 EE]
148 22 68/406 -l 0.0728 0.0445 EE]
149 28 68/407 -l 0.2023 0.2023 IEE}
150 75 107/408 -l 0.0162 0.0162 IEE}
151 31 67/409 -l 0.2104 0.2104 IEE]
152 | 79/12 50/411 -l 0.0121 0.0121 IEE}
153 12 132/412 -l 0.0931 0.0931 IEE]
154 44 131/413 -l 0.0647 0.0647 IEE]
155 28 205/420 qT7E-|l 0.0647 0.0445 IEE]
156 22 205/421 qT7E-|l 0.0850 0.0850 IGE]
157 28 205/422 -l 0.0486 0.0486 IGE]
158 63 403/432 qT7E-|l 0.0202 0.0202 IGE}
159 66 77/434 are-ll 0.1295 0.0567 IGE]
160 | 79/39 77/435 area-ll 0.1942 0.1942 [EE]
161 29 68/436 area-ll 0.0405 0.0405 [EE]
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162 25 109/438 -1l 0.0890 0.0445 IEE]
163 25 109/439 -1l 0.0607 0.0607 IEE]
164 48 44/441 arE-ll 0.0364 0.0364 EE]
165 39 136/443 aqTeE-|l 0.0324 0.0324 EE]
166 20 159/444 area-l 0.0243 0.0243 IGE]
167 48 189/446 aqTE-|l 0.0202 0.0121 EE]
168 20 189/447 -l 0.0243 0.0040 EE]
169 15 206/450 -l 0.0931 0.0931 s
170 13 202/451 -l 0.0647 0.0647 IEE]
171 15 214/452 -l 0.0243 0.0162 IEE]
172 15 68/455 -l 0.1862 0.1862 IEE]
173 13 68/456 aea-ll 0.2428 0.2428 IGE}
174 6 199/464 qTvE-| 0.0405 0.0405 [EE]
175 60 101/466 -l 0.0728 0.0728 IGE}
A 14.9722
@) IS 33fer, Qe TEore: SR, erd €9 S=aT:162, dgdie: a3Entr, JTHI, e
HITHS, AfsaT
TAT|  @TAT | Tl JEl e | =l dower | wfewfRa frm o | st i Rufy
| "HEe T (FFAT H) ATCAT &THA
(FFT H)
1 19 280 EET 0.4006 0.2711 GEl
2 11 278 EEd 0.4087 0.1093 GEi
3 83/5 279 EE] 0.2873 0.2873 LEl
4 | 83/14 281 EE] 0.6637 0.3237 LEl
5 | 83/25 276 EET 1.0117 0.6718 IGEl
6 25 274 EET 0.1862 0.0405 IGE}
7 27 256 EET 0.2185 0.0283 GEl
8 83/6 275 EET 0.2590 0.1012 IGE
9 28 259 EET 0.0890 0.0890 IGEl
10 83/2 258 EET 0.3318 0.0971 IGE}
11 58 260 EET 0.2630 0.2630 IGE}
12 52 261 EET 0.1862 0.1416 IGEl
13 83/6 262 EET 0.3237 0.0283 IGEl

2.4522
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M) HIST: T, Yo wo: SR, qfem weoe gear:151, dgeie: avehTr, qrHo, e agees, s

qTHT | @TaT AT HEAT e wAle 8T | sTferrte o S | Emtae iy Ry

T | e (FFTT ) FATAT ETHT

(FFAT H)

1 269 991 -l 0.0607 0.0324 IEEl
2 269 998 aee-| 0.2914 0.0121 IEEl
3 193 1002 -l 0.0769 0.0607 IEE]
4 | 269/110 1003 -l 0.2833 0.0809 IEE]
5 194 1004 -l 0.2064 0.0688 s
6 62 1005 EIK} 0.2104 0.1012 AT
7 111 1006 aree-lll 0.1093 0.1093 GE]
8 111 1007 area-ll 0.1578 0.0162 LEl
9 143 1008 are-l 0.1214 0.0243 IEE]
10 143 1009 -l 0.0769 0.0769 IEEl
11 74 1010 -l 0.0283 0.0283 IEEl
12 56 1011 -l 0.0486 0.0486 IEEl
13 125 1012 -l 0.0324 0.0324 AT
14 126 1013 -l 0.0283 0.0283 At
15 56 1014 -l 0.0607 0.0202 IEEl
16 64 1016 are-l 0.4209 0.2752 AT
17 | 269/157 2434 - | 0.1781 0.1578 IEEl
18 269/7 2435 qe-| 0.1052 0.0688 IEE]
19 7 2436 areE-| 0.0526 0.0040 IGE]
20 7 2437 - 0.0162 0.0081 s
21 7 2438 qTE-| 0.0567 0.0405 GE]
22 7 2439 - 0.0324 0.0324 s
23 215 2440 arE-| 0.1133 0.1133 GE]
24 41 2441 - 0.1700 0.1700 IEEl
25 21 2442 aTeE-| 0.1174 0.1174 I5E]
26 7 2443 aree-| 0.0890 0.089 GE]
27 7 2444 aree-| 0.1902 0.1902 GE]
28 21 2445 ae-| 0.1012 0.1012 IEE]
29 | 269/157 | 2435/2461 ae-| 0.0243 0.0243 IEE]
30 133 2435/2462 qre-| 0.0081 0.0081 AT
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31 10 2433/2479 | &= 0.0647 0.0202 farst
32 133 | 2435/2522 | @wE- 0.0283 0.0283 farst
FA : 2.1894

[ 7. &, T/ FETor-aerea /e /o) ST /- s/ aau /S e sequ- g T s /A t/20%/2]
Tt «ftareda, e vamEE srferer (Rt

MINISTRY OF RAILWAYS

[South Eastern Railway/Construction Organization]
NOTIFICATION
Kolkata, 15th May, 2025

S.0. 2206(E).—In exercise of Power conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989), Chapter I1V-A (hereinafter referred to as the said Act), the Central Government, after being satisfied that
for the public purpose, the land, the brief description of which is given in the schedule below, is required for
execution, maintenance, management and operation of “Buramara-Chakulia [(59.96 Km.) (16.20 Km. Mayurbhanj
portion)] new line” as “Special Railway Project” in the district of Mayurbhanj in the state of Odisha, hereby declares
its intension to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of the
notification in the official Gazette, object, under sub-section (1) of the section 20D of the said Act to the acquisition
and use of such land for the aforesaid purpose.

Every such objection shall be made to the Competent Aauthority, viz. Land Acquisition Officer, Mayurbhanj,
Odisha, in his office located at the office of the Collector and District Magistrate Mayurbhanj, P.O: Baripada, PIN—
757001, Odisha in writing, and shall set out the grounds thereof and Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections as per Sub-Section (2) of section 20D of the said Act.

Any order made by the Land Acquisition Officer, Mayurbhanj, Odisha- cum-Competent Authority under
Sub-Section (2) of section 20D of the said Act shall be final.

The land plans & the other details of the land covered under notification are available and can be inspected
by the interested person at the aforesaid office of the competent Authority.

SCHEDULE

Brief description of land to be acquired with or without structures for Special Railway Project “Buramara-
Chakulia [(59.96 Km.) (16.20 Km. Mayurbhanj portion)] new line” in the District of Mayurbhanj in the State of
Odisha.

A) Mouza: Sijua, Police Station: Bangriposi, P.S No.157, Tahsil: Saraskana, Rural
District: Mayurbhanj, Odisha

Srl. No. | Khata Plot no. Kisam Plot area Area to be Status of Ownership
no. (in Hectare) acquired
(in Hectare)
1 79/11 32 Sharad-II 0.0769 0.0040 Private
2 79/26 36/536 Sharad-11 0.2954 0.2023 Private
3 79/27 36/537 Sharad-11 0.2954 0.2792 Private
4 79/11 37 Sharad-11 0.0607 0.0040 Private
5 79/11 38 Sharad-11 0.0526 0.0526 Private
6 79/11 39 Sharad-11 0.0809 0.0809 Private
7 7917 39/470 Sharad-11 0.0890 0.0890 Private
8 20 40 Sharad-11 0.0445 0.0040 Private




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

9 7 41 Sharad-II 0.0728 0.0607 Private
10 57 42 Sharad-II 0.0769 0.0769 Private
11 79/11 43 Sharad-II 0.1133 0.1133 Private
12 39 44 Sharad-II 0.0445 0.0445 Private
13 50 45 Sharad-II 0.1295 0.0931 Private
14 58 46 Sharad-II 0.0607 0.0607 Private
15 67 47 Sharad-II 0.0283 0.0283 Private
16 79/1 471467 Sharad-II 0.0445 0.0445 Private
17 6 48 Sharad-II 0.1497 0.1497 Private
18 42 49 Sharad-II 0.1255 0.1255 Private
19 42 50 Sharad-II 0.0162 0.0162 Private
20 42 51 Sharad-II 0.0688 0.0688 Private
21 44 52 Sharad-I1 0.0405 0.0405 Private
22 42 53 Sharad-II 0.0243 0.0243 Private
23 71 54 Sharad-II 0.0283 0.0283 Private
24 42 55 Sharad-I1 0.0607 0.0607 Private
25 44 56 Sharad-II 0.0607 0.0607 Private
26 42 57 Sharad-II 0.0567 0.0364 Private
27 68 62 Sharad-I1 0.6475 0.5301 Private
28 79/38 63 Sharad-II 0.2023 0.1376 Private
29 79/31 67 Sharad-II 0.1538 0.1335 Private
30 15 68 Sharad-II 0.0809 0.0283 Private
31 79/34 63/539 Sharad-II 0.0162 0.0162 Private
32 62 70 Sharad-II 0.7203 0.1983 Private
33 64 71 Sharad-I1 0.6475 0.5382 Private
34 32 73 Sharad-II 0.6273 0.4775 Private
35 79/25 74 Sharad-II 0.0445 0.0445 Private
36 79/18 74/482 Sharad-I1 0.0809 0.0809 Private
37 79/19 74/489 Sharad-II 0.1457 0.1457 Private
38 79/21 74/497 Sharad-II 0.0405 0.0405 Private
39 79/24 74/516 Sharad-I1 0.0405 0.0081 Private
40 79/30 75 Sharad-II 0.2064 0.0931 Private
41 64 76 Sharad-II 1.0117 0.5018 Private
42 79/10 78/472 Sharad-II 0.3440 0.1578 Private
43 79 79 Sharad-II 0.3602 0.1457 Private
44 72 86 Sharad-II 0.1174 0.0890 Private
45 79/8 86/471 Sharad-II 0.1174 0.0931 Private
46 64 87 Sharad-II 0.0081 0.0081 Private
47 10 88 Sharad-II 0.2873 0.2266 Private
48 49 89 Sharad-I1 0.0728 0.0567 Private
49 10 90 Sharad-II 0.0728 0.0728 Private
50 2 91 Sharad-II 0.0445 0.0445 Private
51 79 92 Sharad-I1 0.0607 0.0607 Private
52 55 93 Sharad-II 0.0283 0.0283 Private
53 79/10 93/473 Sharad-II 0.0607 0.0607 Private
54 61 94 Sharad-I1 0.0769 0.0769 Private
55 26 95 Sharad-II 0.0445 0.0445 Private
56 64 96 Sharad-II 0.1538 0.1538 Private
57 27 97 Sharad-II 0.2752 0.2752 Private
58 79/18 98 Sharad-II 0.0728 0.0728 Private
59 32 99 Sharad-II 0.1052 0.1052 Private
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60 64 100 Sharad-II 0.0647 0.0647 Private
61 8 101 Sharad-II 0.0607 0.0607 Private
62 28 102 Sharad-II 0.1133 0.0931 Private
63 15 103 Sharad-II 0.1174 0.0526 Private
64 75 104 Sharad-II 0.2104 0.0486 Private
65 40 105 Sharad-II 0.3076 0.3076 Private
66 13 106 Sharad-II 0.0890 0.0890 Private
67 31 107 Sharad-II 0.1659 0.1659 Private
68 79/34 108 Sharad-II 0.2630 0.2630 Private
69 59 109 Sharad-II 0.0890 0.0890 Private
70 76 126 Sharad-I 0.2428 0.0405 Private
71 48 127 Sharad-II 0.0202 0.0081 Private
72 57 128 Sharad-I1 0.0486 0.0486 Private
73 6 129 Sharad-II 0.1093 0.0445 Private
74 12 130 Sharad-II 0.0769 0.0202 Private
75 42 131 Sharad-I1 0.0769 0.0769 Private
76 44 132 Sharad-II 0.1133 0.1133 Private
77 50 133 Sharad-II 0.0607 0.0607 Private
78 6 134 Sharad-II 0.1295 0.1295 Private
79 6 135 Sharad-II 0.0243 0.0243 Private
80 48 136 Sharad-II 0.0445 0.0445 Private
81 7 137 Sharad-I1 0.0809 0.0809 Private
82 79/23 138 Sharad-II 0.0283 0.0283 Private
83 79/18 138/483 Sharad-II 0.0486 0.0486 Private
84 79/20 138/493 Sharad-II 0.0283 0.0283 Private
85 79/21 138/498 Sharad-II 0.0486 0.0486 Private
86 79/21 138/499 Sharad-II 0.0486 0.0486 Private
87 79/22 138/501 Sharad-II 0.0283 0.0283 Private
88 6 139 Sharad-II 0.0931 0.0931 Private
89 39 140 Sharad-II 0.0405 0.0405 Private
90 57 141 Sharad-I1 0.0567 0.0567 Private
91 7 142 Sharad-II 0.0607 0.0607 Private
92 39 143 Sharad-II 0.0283 0.0283 Private
93 7 144 Sharad-I1 0.0364 0.0364 Private
94 6 145 Sharad-II 0.0890 0.0890 Private
95 20 146 Sharad-II 0.0283 0.0283 Private
96 7 147 Sharad-I1 0.0121 0.0121 Private
97 48 148 Sharad-II 0.0121 0.0121 Private
98 57 149 Sharad-II 0.0162 0.0162 Private
99 7 150 Sharad-II 0.0688 0.0688 Private
100 57 151 Sharad-II 0.0243 0.0243 Private
101 39 152 Sharad-II 0.1012 0.1012 Private
102 57 153 Sharad-I1 0.0243 0.0243 Private
103 48 154 Sharad-II 0.0324 0.0324 Private
104 57 155 Sharad-II 0.0405 0.0405 Private
105 6 156 Sharad-II 0.0809 0.0809 Private
106 6 157 Sharad-II 0.1214 0.1214 Private
107 6 158 Sharad-II 0.0364 0.0364 Private
108 39 159 Sharad-II 0.0283 0.0283 Private
109 57 160 Sharad-II 0.0121 0.0121 Private
110 48 161 Sharad-II 0.0081 0.0081 Private
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111 79/6 162 Sharad-I 0.2347 0.2347 Private
112 79/5 162/469 Sharad-I 0.2347 0.2347 Private
113 79/26 163 Sharad-I 0.3237 0.3237 Private
114 13 164 Sharad-I 0.2064 0.0283 Private
115 36 190 Sharad-II 0.0526 0.0405 Private
116 4 191 Sharad-II 0.0445 0.0040 Private
117 70 193 Sharad-II 0.0728 0.0040 Private
118 4 194 Sharad-II 0.0526 0.0162 Private
119 36 195 Sharad-II 0.1133 0.1052 Private
120 39 196 Sharad-II 0.0486 0.0486 Private
121 57 197 Sharad-II 0.0364 0.0364 Private
122 64 198 Sharad-II 0.0162 0.0162 Private
123 44 199 Sharad-I 0.0647 0.0647 Private
124 32 200 Sharad-I 0.1538 0.1538 Private
125 79/25 201 Sharad-II 0.0162 0.0162 Private
126 79/24 201/517 Sharad-II 0.0162 0.0162 Private
127 15 202 Sharad-II 0.1133 0.1133 Private
128 18 203 Sharad-II 0.0688 0.0688 Private
129 28 204 Sharad-II 0.0647 0.0647 Private
130 28 205 Sharad-II 0.0405 0.0405 Private
131 13 206 Sharad-II 0.1012 0.1012 Private
132 79/22 207/502 Sharad-I1 0.0324 0.0081 Private
133 28 210 Sharad-II 0.0202 0.0040 Private
134 5 213 Sharad-II 0.1497 0.0202 Private
135 13 214 Sharad-I1 0.0121 0.0121 Private
136 79/25 215 Sharad-II 0.0081 0.0081 Private
137 79/24 215/518 Sharad-II 0.0647 0.0647 Private
138 79/25 215/533 Sharad-I1 0.0567 0.0567 Private
139 28 216 Sharad-II 0.6475 0.6070 Private
140 6 217 Sharad-II 0.5261 0.1902 Private
141 28 219 Sharad-I1 0.3723 0.0850 Private
142 7 220 Sharad-II 0.0364 0.0364 Private
143 57 221 Sharad-II 0.0526 0.0526 Private
144 48 222 Sharad-II 0.0243 0.0243 Private
145 39 224 Sharad-II 0.0607 0.0081 Private
146 51 68/402 Sharad-II 0.0688 0.0688 Private
147 63 68/403 Sharad-I1 0.1255 0.1255 Private
148 22 68/406 Sharad-II 0.0728 0.0445 Private
149 28 68/407 Sharad-II 0.2023 0.2023 Private
150 75 107/408 Sharad-II 0.0162 0.0162 Private
151 31 67/409 Sharad-II 0.2104 0.2104 Private
152 79/12 50/411 Sharad-II 0.0121 0.0121 Private
153 12 132/412 Sharad-II 0.0931 0.0931 Private
154 44 131/413 Sharad-I1 0.0647 0.0647 Private
155 28 205/420 Sharad-II 0.0647 0.0445 Private
156 22 205/421 Sharad-I1 0.0850 0.0850 Private
157 28 205/422 Sharad-II 0.0486 0.0486 Private
158 63 403/432 Sharad-II 0.0202 0.0202 Private
159 66 771434 Sharad-II 0.1295 0.0567 Private
160 79/39 771435 Sharad-II 0.1942 0.1942 Private
161 29 68/436 Sharad-II 0.0405 0.0405 Private
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162 25 109/438 Sharad-II 0.0890 0.0445 Private
163 25 109/439 Sharad-II 0.0607 0.0607 Private
164 48 44/441 Sharad-II 0.0364 0.0364 Private
165 39 136/443 Sharad-II 0.0324 0.0324 Private
166 20 159/444 Sharad-II 0.0243 0.0243 Private
167 48 189/446 Sharad-II 0.0202 0.0121 Private
168 20 189/447 Sharad-II 0.0243 0.0040 Private
169 15 206/450 Sharad-II 0.0931 0.0931 Private
170 13 202/451 Sharad-II 0.0647 0.0647 Private
171 15 214/452 Sharad-II 0.0243 0.0162 Private
172 15 68/455 Sharad-II 0.1862 0.1862 Private
173 13 68/456 Sharad-II 0.2428 0.2428 Private
174 6 199/464 Sharad-I 0.0405 0.0405 Private
175 60 101/466 Sharad-II 0.0728 0.0728 Private
Total : 14.9722

B)  Mouza: Deuli, Police Station: Bangriposi, P.S N0.162, Tahsil: Saraskana, Rural
District: Mayurbhanj, Odisha

Srl. No. | Khata Plot no. Kisam Plot area Area to be Status of
no. (in Hectare) acquired Ownership
(in Hectare)
1 19 280 Chaka 0.4006 0.2711 Private
2 11 278 Chaka 0.4087 0.1093 Private
3 83/5 279 Chaka 0.2873 0.2873 Private
4 83/14 281 Chaka 0.6637 0.3237 Private
5 83/25 276 Chaka 1.0117 0.6718 Private
6 25 274 Chaka 0.1862 0.0405 Private
7 27 256 Chaka 0.2185 0.0283 Private
8 83/6 275 Chaka 0.2590 0.1012 Private
9 28 259 Chaka 0.0890 0.0890 Private
10 83/2 258 Chaka 0.3318 0.0971 Private
11 58 260 Chaka 0.2630 0.2630 Private
12 52 261 Chaka 0.1862 0.1416 Private
13 83/6 262 Chaka 0.3237 0.0283 Private
Total : 2.4522

C) Mouza: Pandra, Police Station: Bangriposi, P.S No.151, Tahsil: Saraskana, Rural
Rural, District: Mayurbhanj, Odisha

Srl. No. | Khata Plot no. Kisam Plot area Area to be Status of Ownership
no. (in Hectare) acquired
(in Hectare)
1 269 991 Sharad-I1 0.0607 0.0324 Private
2 269 998 Sharad-I 0.2914 0.0121 Private
3 193 1002 Sharad-I1 0.0769 0.0607 Private
4 269/110 1003 Sharad-II 0.2833 0.0809 Private
5 194 1004 Sharad-I1 0.2064 0.0688 Private
6 62 1005 Ashu 0.2104 0.1012 Private
7 111 1006 Sharad-I11 0.1093 0.1093 Private
8 111 1007 Sharad-I1 0.1578 0.0162 Private
9 143 1008 Sharad-I1 0.1214 0.0243 Private
10 143 1009 Sharad-I1 0.0769 0.0769 Private
11 74 1010 Sharad-I1 0.0283 0.0283 Private
12 56 1011 Sharad-I1 0.0486 0.0486 Private
13 125 1012 Sharad-I1 0.0324 0.0324 Private
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14 126 1013 Sharad-11 p0.0283 0.0283 Private
15 56 1014 Sharad-I1 0.0607 0.0202 Private
16 64 1016 Sharad-11 0.4209 0.2752 Private
17 269/157 2434 Sharad-I 0.1781 0.1578 Private
18 269/7 2435 Sharad-I 0.1052 0.0688 Private
19 7 2436 Sharad-I 0.0526 0.0040 Private
20 7 2437 Sharad-I 0.0162 0.0081 Private
21 7 2438 Sharad-I 0.0567 0.0405 Private
22 7 2439 Sharad-I 0.0324 0.0324 Private
23 215 2440 Sharad-I 0.1133 0.1133 Private
24 41 2441 Sharad-I 0.1700 0.1700 Private
25 21 2442 Sharad-I 0.1174 0.1174 Private
26 7 2443 Sharad-I 0.0890 0.0890 Private
27 7 2444 Sharad-I 0.1902 0.1902 Private
28 21 2445 Sharad-I 0.1012 0.1012 Private
29 269/157 2435/ Sharad-I 0.0243 0.0243 Private
2461
30 133 2435/ Sharad-I 0.0081 0.0081 Private
2462
31 10 2433/ Sharad-I 0.0647 0.0202 Private
2479
32 133 2435/ Sharad-I 0.0283 0.0283 Private
2522
Total : 2.1894

[F. No. SER/CON-Orgn./HQ/Land/DCE/C-1I/KGP/NL/BWA-CKU/SRP/OD/20A/2]
RAJEEV SHRIVASTAVA, Chief Administrative Officer(Con)
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